MR. DEPUTY CHARMAN: |am not saying that, but, that is the practice.

SHRI 8.8, AHLUWALIA: Sir, the Zero Hour daes not mean that the Government will nat pay
heed to iImportant issues. ...(Interryotions ... It is a matter of naticnal interest. ... Interruotions ...

ltis not anly for the Government. ... (Jnterruptions ...

MR. DEPUTY CHAIBMAN: In Zero Hour, the Gavernment cannot react immediately.

...(Interruptions ). ..

THE MINISTER OF FINAMNCE (SHRI PRANAB MUKHERJEE): Mr. Deputy Chairman, Sir, the
hon. Members are fully aware that we had this meeting with G-8 and G-5. It is known that it is an
outreach meeting. We are not members of the G-8. So far as the civil nuclear cooperation is
concerned, the appropriate agency is IAEA and 45 members group of NSG. We got the clean waiver
from them. Therefore, we are nat concerned with what resalution or position G-8 takes in respect of
g particular igsue. So far as the civil nuclear cooperation is concerned, we have received clean
waiver. We have the India-specific safeguard agreement with IAEA. We have received clean waiver
from 45 NSG countries. And, therefare, we are not deeply concerned, as some hon. Memiers
appear to be, from a newspaper report that G-8 has expressed a view in regpect of the civil nuclear

cooperation agreement or not.

MR. DEPUTY CHARMAN: Shri Santosh Bagrodia. ...(nterruotions ... It is over. He has

responded. ... (Interryotions). ..
SHRI ARUN JAITLEY: This walver ceases to be a clean waiver. ...(Interruptions). ...

MR. DEPUTY CHAIRMAN: The hon. Finance Minister has clarified. ... (Interruotions )... He has

clarffied. ... (Interruptions ... You give notice in different forum. ... dnterrotions ...

SHRI PRANAB MUKHERJEE: Sc far as this trade Is concerned, every individual country has its
right to decide whether to enter into & trade or not to enter into & trade. Therefore, this is nat the
subject. The subject is whether G-8 is the appropriate forum to decide about the Civil Nuclear
Caaoperation Agreement. My respectful submission ta the hon. Members ig this. Every one of them is
fully knowledgeable that they are naot the appropriate agencies ar autharitieg; only two relevant
agencies are IAEA and NSG. For any individual country, whether it belongs to G-8 or G-24 or G-27,

1o decide whether to enter into any agreement ar not, it depends on them.
SHRI ARUN SHOURIE: Sir, that is why it is a matter of concern. ... (nterruotions)...

MR. DEPUTY CHAIRMAN: No, no; that is over. He has amply darified. ... (nterruptions)... He
has clarified it. Mare than that, they cannct give anything else. ...(nterruptions)... Shri Santosh

Bagradia. ... (Interruotions ). ..
Reported virginity test of women in Madhya Pradesh

SHRI SANTCSH BAGRODIA (Rajasthan): Thank you, Mr. Deputy Chairman. Sir, | would like ta

raise an issue which is against the entire womanhood of the country.
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U H-R WS ; A7 = 1A 3 NE] 21 .. (Interruptions). ..

MR. DEPUTY CHAIRMAN: He i not speaking from his seat. That is why the name is wrong!
.. (interruptions ).... 19 HET 21101 &, 219 SRaUl L. dnterruptions ...

=i way EI'I"'ITs"Iﬁ?JT AT ORI EITATE ...(Interruptions ). That is why the mike will register only

if you speak from your place ! Otherwise, it will wrongly show. ... (Interruptions ). ..

SHRI SANTOSH BAGRODIA! | compliment the autharities here that the system is working. That
iz what is important. So, | am very happy about it. ... (Interryotions )... It was only ta test the system!

...(Interruptions ). ..
MR. DEPUTY CHAIRMAMN: Pleage continue.

SHRI SANTOSH BAGRODIA: Siry | would like to mention about an incident, of course, but,
meanwhile, thig is against the womanhood of the country. In Madhya Pradesh, Sir, there is a scheme
called "Mukhyamantri Kanyadan Yojara". It iz a good scheme — | compliment them — and it is
running from 2006, On 26th of June, Sir, 151 girls, poor girls, were supposed to be married, and
these 151 girle were tested for virginity ! | cannot understand. ... (Interruptions)... | can't understand.
< (terruptions ). Let me complete. If you don't want., ...(dnterruptions ... This | am mentioning
from. ....(interryotions ). | am mentioning it from. ...dnterruptions)... | am giving you all the
information. You don't want to have the infarmation! ...¢nterryetions)... This is all given in the
information. ...(Jnterruotions ). in today's newspapers, ... (Interryotions)... This is given in today's

newspapers. This is all given in today's newspapers.
1 73 9ieY T (RER) : S T2 911 W2 2, T8 EeN H §8 A2 18l ... (ntermotions ). ..

SHRI SANTOSH BAGRCDIA: This has appeared in the newspapers, today. ...(interryotions ...
It appeared in today's Hindustan Times. ... interruptions ... This has been mentioned in taday's
Hndustan Times. ...(nterruyptions)... This has been mentioned in Hindustan Times.

...(Interruptions )... The name is also mentioned. ... dnterruptions ...
MR. DEPUTY CHAIRMAN: The hon. Member has given a notice. ... dnterruptions ...

7 T, . AT el (SRS : onfl-2+fl WoTe 919 +1 %2l 16 Y SRR R Y 92 R a1t &
. (SITE)... 214 98 ¥4 3RgaR H ¥ Uz d1e1 72 & ...(Tae)...

2 IIEATIRT : SRIY, 379 TS 1 ..(E@IEE)... 3R T2 AT T ..(EETF)... SAgediiem i,
R T T B A T Y W] 9 © L (FATIF).. AT FE . (FTIM)... Please sit down.
<..(nterruptions )... A9 AT U U B L. (nterruptions)... Mo, no, no.. H 44 Y@ El
.(TEIT)... T2 FZ (nterruptions ). Wﬁmﬁ, 21T I3 ..(SET)...

SHRI S.8. AHLUWALIA: What is this Sir? ... (Interruotions ). ..
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it SUEATly ; oY 39 T FET AT BE] L (FIIH).

7 TH.UH. BT : 3 U1 &1 SHIRT D798 o 1o1g J1 B! STy ..(aE)... 5]
U1 g FETR * & 31N 37701 9] gar wean e ?

oft STRPTAfe ; SEF * TETFEN He did net say that. T8 % 721 9700 .(@EEM)... You see the

record. ...(intarruptions)...
SHRI 8.8, AHLUWALIA: Sir, ... (Intarryotions ... Sir, what is this ? ... (nterruptions ). ..

MR. DEPUTY CHAIRMAN: He did not say that. ... Interruptions)... Na, no; the Governmert ig
not. ... nterruptions )... Whatever has appeared, the Government is not. ... Interruptions )... You
see, whatever has appeared. ...(nterruotions). ...(Interrup-tions)... 39 4f37 7 ...(&GET)...
Please =it down. ...(dnteruptions ... GWQT:WGT\T, WE}%Q:[ (LT

ST (A To T BUE (SR ¢ BN 919 W gEIN dEl U [P R H JY g
. (FFT)... T AT U e a7+ (818 BYdl E ...(Saem)...

sft FuEwTfe - 7T FN B I e maET..
ST (sTweh) TS Q. BT HRER 21 T8 A el 2]
2 TH.Q. SRR : 751 oM | U2 T8 ...(HaeM)... T0H ] 4 172 ..(Ta)...

SHRI D. RAJA (Tamil Nadu): It came in the Hindustan Times. ... (nterruotions ...

MR. DEPUTY CHAIRMAMN: Please. ...(Inferruptions)... The hon. Minister has said about
.. (interrptions ).... U1 A 22 . (CTET). .

it e s a1 (PR TR ET) : TR E TS O] B Sgle R £ L (SE).., 71 I8 #9198
FfEg! ....(CFE)... S €T ey . (EasET). .

it SOl ;g AT L (EEEM).. B, © . (&EHH).. T2, 7T Sf3Ul . (...
IS HT T, ST SSUI . (G, .

2N I T Ve ;- WY, . (FEUT)... 92 9 contradicted © ...(GHEEM)... 98 3 2ISY &I

MR. DEPUTY CHAIRMAN: Why are you hdlding the Government. ...(nterruotions)... The
Government has nothing to do here. ... (nterruptions)... It is a Member's right. ... (dnterruotions ...
g A3V (I, gl ST, AT 230 L (mEaEE).. | am on my legs. . (FEETF)... ATY
argument Hd Eﬁ%@ G, SIS R @ﬁ, A1 q%w (AT, Javadekar]j, please sit down,
.. (Interruptions )... Please listen. A notice has been given by the hon. Member., You have given the

notice, as a hon. Member, based on certain reports. ...Unrerrupa‘fons)... Please listen to me.
DR. (SHRIMATI) NAJIMA A. HEPTULLA: | didn't give it from the air. ... (Interructions ). ..

MR. DEPUTY CHAIRMAN: Who said so? Why are you saying so? ... rteruotions)... | didn't
say that you had given... ... (Interruptions ... ... (Interruptions ...

* Expunged as ordered by the Chair.

206



SHRI 2.8, AHLUWALIA: The Prime Minister attended the conference. ...(Interruptions ). \What
is this? ... (Interruptions J...

7 ST : T A3 .. (™). AEgaTed] i1, # e .. (HagH)... § §9 F17 95 5
eI G AT TR S, T A E? AT Ay &1 2| g iedr S 7 g e o @1 2 basad on

certain newspaper reports. Pleage listen to me. | have allowed you to make your submission.

. (Interruptions ...

=l TR0, eI | UG Said H S M ] 9117 .. (HaE). .

7 FUEHIRT © U 91 IR Y| A9 ineist 3601 15 STdTd S .. (@RI, 379 insiet 725071 3
STdTd 3 a9 | would not. | repeatedly said that the Chair would not compel the Government to

respond. T i for the Government to respond if it wants. How does it come between Mr. Bagrodia's
notice and this? ...(nterruotions)... The Government has nothing to do with Zero Hour.
...(Interryptions )... The Government has nothing to do with Zerc Hour. ... (Interryotions ... Please.

...(Interruptions ). ..

ST, (37l 5T Q. SUGAT : Y, BH AT IN SIS 51 o1 V8 B . ()., BH U8 FE T2
2% (T,

N ST - gH R EHN7? L (FEET)... What reply can | give? ...(Interryctions )... Please, tell

me. ... (Interruptions ). ..

ST (3N o1 U BUgET ¢ O U AR UN L(FEM)... §1 U U¥ 4 M =R
(). B9 AT O¥ 2| g V2 & ...(FEH). .

MR. DEPUTY CHAIRMAN: Once a notice is admitted by the Chairman, what reply can | give?
< (terruptions ). | can't give you any reply . ... (Jatermuptions ).

DR. (SHRIMAT) NAIMA A. HEPTULLA: | know, Sir. ... (Interruotions ...

= THT TESHY (FERT) : 6¥, vl Bl 981 98 2 15 Ue S99 371 972 2 ... (a6 )...
ST GHERTATH 08 o] ... (G ... 76 Teel GHRNTS ] 08 2741 .G ). .

SHRI SANTOSH BAGRODIA: Why do you say like thie? ... (dnterruyptions ...

MR. DEPUTY CHAIRMAN: This is an unnecessary debate. ...(Jnterruotions)... This is an
urnecessary debate. ...(nterruptions)... This is the prerogative of the Chalrman and the Chairman
has accepted the notice and he has allowed him to speak. ...(SOdE)... 3 AT U8 FETREIF BCll
Ex %, all that has been examined in the morning. ... dnterruptions ... Again and again we are saying
that we have to. ...(Interruotions)... Please listen. ...(Interruptions)... How do you expect.

...(Interruptions ). ..

SHRI B. K. HARIPRASAD (Karnataka): Sir, though the hon. Dy. Chairman is on his legs.
- (Interruptions ...

DR. (SHRIMATI) NAIMA A. HEPTULLA: Why are you talking. ... Jnterruotions ...

MR, DEPUTY CHAIBMAM: That ig why we have said that you give natice for Special Mention so

that the reply can come. But the Members insigt that they want only Zera Hour. Aimost 20 per cent of
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Zero Hour mentions is from the Press only. What can we do? ... (Jnterruotions)... What can we do?

<. (nterruptions ). .. If we don't admit, you quarrel . ... (Jnterruptions)...

SHRI BALBIR PUNJ (Orissa)): Deputy Chairman, Sir, this is not only an allegation against a State
Government but also affects the reputation of 151 women without any basis whatscever.
...(Interryptions )... This is how they are trying to harm the reputation of 151 innocent women.

...(Interruptions ). ..

MR. DEPUTY CHAIRMAN: What do you expect the Chair to do? ... (dnterruptions )... Came on,
tell me. What do you expect the Chair to do? ...(Interryptions ... You shauld have objected to that
in the morning meeting before it has been accepted. ...¢dnterruptions)... You should have objected

to it in the morning mesting. ... (interruptions ...

SHRI RAJIV PRATAP RUDY (Bihar): He is raising an issue relating to the modesty of women.

- (interruptions ...
MR. DEPUTY CHAIRMAN: Mr. Rudy, please. ... (Interructions ...
SHRIRAJIV PRATARP RUDY: This relates to the modesty of women. ... (nterruotions)...
M 3 9”0 : W, . (AT

s SUTHTRT : ST S, L. (HEEE)... T A 27 (A, o 1 FEA T8 £ 16
..(SOFET)... | am nat able to understand what exactly you want to tell me. ... dnterryotions )... Just
because you want to object to one subject, the ather subject ...(Interruptions) ... What do you
expect me to do? ...0nterruptions)... Once the hon. Chairman has accepted the nctice

- (Interruptions ...

SHRI S.8. AHLUWALIA: Sir, | am not challenging ...(Interryotions)... Mr. Pratap Rudy, ...

{Irterruptions)...

SHRIB. K. HARIPRASAD: Mr. Deputy Chairman, the han. Member should be allowed 1o speak.

...(Interruptions ). ..

i SUEATIY ; AT 2Rg9R & RaeT® condemnation notice AR

o7} TH.QH. AR T : U, §4 selective Ha T3l ST IS & I1d WP &1 contradiction 2,
B@ﬁml B@H“Ttﬂ%@ ESES Wméﬁﬁﬁmﬁﬂgcmvemom %ﬁﬁmaﬁémﬁqﬁmﬂ
AR IR S & 61 UVBIR U 81 STl 2 3R R WRER Sd1E 94l &, contradict BRa! &, o 98
AT e S 2 . ()., 721, 95@] A1 921 7% 9RaR 7 87 Tl .. (0a9H).., Te< 98 931 16
TEHR 1 TN FHE . LTFT)..

=7t SaewmEfe ;e Heedd K Gﬁ, I e Again and again the Chair mentions and we

have been taking it up with the hon. Members and with the Leaders of different pdlitical parties

on every morning ...(interruptions ). Please listen to me. We are taking it up every marning thet
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everything should not be taken Up in the Zero Hour and please Lge other means also. But Members
after Members ingist that this should be taken up, this should be taken up. Now macst of the Zero
Hour mentions are not authenticated; they are raiced on the basis of newspaper reparts. In the
maorning, whatever Zero Hour mentions are accepted, they are put before all the Leaders. At that

time, nobody cbjected to it. ... (dnterryotions ...
SHRI 8.8. AHLUWALIA: No, Sir. ... (nterruptions)...

MR. DEPUTY CHAIRMAN: Mr. Bagrodia, what is that | can do? Either [ will allow it or if you don't

want this to be raised, | will adjourn the House. ... (Jnterruotions ...

sft e ami ; WR, =X vy ue 9@ A2 290 LG9, BT issue sersitive BT E
...,

MR. DEPUTY CHAIBMAM: | cannot understand the hon. Member saying that it should be replied
to ..(nteruptions).... How can the Government reply to the Zerc Hour mention when the
Governmert itself is not In a position to respond? ...(Interryptions J... How much such matters

should wait for the State Government's reply. ... (interruptions ...

et A g (e e er) « OR, B9 agd diel g B L (ERT).., AT Hevd S a1 98]
T E, IO S IRl T2l 2 SH TRE BT I ...(FaTM)...

= goewTafy : dieT 8¢ 2, W 219U B g8 81 HR 3EdR # a77a 2, 99 basis T @A foR1 21

What do you expect me to do? It has been accepted by the Chair.

ST, (37T TSI . SUTAT  BH A9 1 A1 92 8, I1Y B 1 98 2| 1Y chair TR &, AT A1
discretion Lee TR A B

MR. DEPUTY CHAIBMAM: That is your point of view. Their point of view ig different. Why should |

use my discretion?

SHRI SANTOEH BAGRODIA: Mr. Deputy Chairman, Sir, thank you for the protection. But |
wolld have been much happier It my friends sitting there had supported this cause. Instead of doing

that, they are objecting ta it. lam amazed. It appears to me....
SHRIBALEIR PUNJ: What cause?
SHRI SANTOSH BAGRODIA: Let me complete.
SHRIBALEIR PUNJ: Faor what cause are you seeking our support 7
SHRI SANTOSH BAGRODIA: Let me complete. ... (Inferruyotions ...
MR. DEPUTY CHAIRMAN: Thie has never happened. ... nterruyptions ...
SHRI SANTOSH BAGRODIA: You den't want women to ... (nterruptions J...

MR. DEPUTY CHAIBMAM: You are saying that it ig wrong. That ig sufficient. Let him speak.
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SHRI SANTOSH BAGRODIA: You are not allowing me to speak. Ahluwaliaji said something and
left. He does not want to listen to me.

Sir, 157 girls, who participated in this wedding on 26th June, they were tested for wvirginity.
(Interryptions ). Let me speak. Sir, | have started by saying that this i a good scheme. | have
complimented the State Government. But the scheme is meant for unmarried, poor family girle,

single adults, divorces and also widows.

Now, there cannot be & more demeaning act than testing them for virginity ... (nteruptions ).
Let me complete. When one tribal girl ... (Interruptions ... This happened at the Shahdal district in
Madhya Pradesh. When one tribal girl refused, the officer said, "If you refuse, you will not be able ta
come for the marriage ceremony.” Then, she accepted it. Now, what Ahluwaliaji has mentioned that
| have not read it, | have read everything. The Collector, Shri Neeraj Debe, has ordered for an
enguiry. But he has also sald, "It appears that the test was a precautionary measure.” He himself
has said, "Last year, one of the brides delivered a baby even when the marrage ceremony was
going on.” It appears that this particular officer also is a party to it, and this enquiry is only for the

sake of it...
MR- DEPUTY CHAIBMAN! Your time is aver.

SHRI SANTOSH BAGRODIA: Let me complete. They wasted the time of the Houge. | request the
Government to enguire into it. Only last week, | menticned about HIV cases in Gujarat. | am now

mentioning akout this incident in Madhya Pradesh.

MR. DEPUTY CHAIRMAN: | am calling the next speaker. ... Intarruotions ... The mike is alsa

turned off. Now, Shri Vilayaraghavan. ... nterruotions)...
SHRIMATI BRINDA KARAT (West Bengal): | have given a notice on this.
MR. DEPUTY CHAIRMAMN: You associate yourself with it.

SHRIMATI BRINDA KARAT: | cannct associate myself with the way Santashii has ralsed the issue
because it seems to me that it is just becoming. ... (dnterruptions ... Let me finish what | was saying.
A gergitive issue, concerning the dignity of young girle, cannat be reduced to some political matter.

That is what is precisely sought to be done. Therefore, Sir, ... (Interryotions ...

MR. DEPUTY CHAIRMAN: Shri A, Vijayaraghavan. ...(nterruptions)... You have associated
yourself with it...(Interruptions) | am sorry to say that tocay you are all derailing whatever we had laid

down earlier...(Interruptions’) Nothing will go on recard. Shri A, Vijayaraghavan.
Attacks on Nurses and nursing studsnts in various parts of the country

SHRI A. VIJAYARAGHAVAN (Kerala): Sir, | would like to raise an issug related to the growing
attacks on nurses and nursing students in different parts of the country. Sir, the nursing community
from Kerala iz working all over the world. And, in our country, they are rendering good service even in
the remotest cormers of India, and from all guarters, their work has been appreciated. Recently,

the attacks, especially, the sexual agsaults an this community, are increasing in different parts of the
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